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PART 5 
 

List of circulars which have been consolidated in the 
 Master Circular on Export of Goods and Services 

 
Sr.No. Circular No Date 
1. A.D. (MA Series) Circular No. 15 May 31, 1993 
2. A.P.( DIR Series) Circular No.12 September 9, 2000 
3. A.P.(DIR Series) Circular No.4 August 27, 2001 
4. A.P.(DIR Series) Circular No.5 August 27, 2001 
5. A.P.(DIR Series) Circular No.6 September 24, 2001 
6. A.P.(DIR Series) Circular No.9 October 25, 2001 
7. A.P.(DIR Series) Circular No.10 November 1, 2001 
8. A.P.(DIR Series) Circular No.20 January 28, 2002 
9. A.P.(DIR Series) Circular No.30 March 26, 2002 
10.. A.P.(DIR Series) Circular No.34 April 1, 2002 
11. A.P.(DIR Series) Circular No.35 April 1, 2002 
12. A.P.(DIR Series) Circular No.38 April 12, 2002 
13. A.P.(DIR Series) Circular No.53 June 27, 2002 
14 A.P.(DIR Series) Circular No.54 June 29, 2002 
15. A.P.(DIR Series) Circular No.2 July 4, 2002 
16. A.P.(DIR Series) Circular No.10 August 14, 2002 
17. A.P.(DIR Series) Circular No.11 August 14, 2002 
18. A.P.(DIR Series) Circular No.12 August 28, 2002 
19. A.P.(DIR Series) Circular No.21 September 16, 2002 
20. A.P.(DIR Series) Circular No.28 October 3, 2002 
21. A.P.(DIR Series) Circular No.33 October 23, 2002 
22. A.P.(DIR Series) Circular No.34 October 31, 2002 
23. A.P.(DIR Series) Circular No.41. November 8, 2002 
24. A.P.(DIR Series) Circular No.61 December 14, 2002 
25. A.P.(DIR Series) Circular No.62 December 17, 2002 
26. A.P.(DIR Series) Circular No.78 February 14, 2003 
27. A.P.(DIR Series) Circular No.91 April 1, 2003 
28. A.P.(DIR Series) Circular No.94 April 26, 2003 
29. A.P.(DIR Series) Circular No.100 May 2, 2003 
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30. A.P.(DIR Series) Circular No.104 May 31, 2003 
31. A.P.(DIR Series) Circular No.105 June 16, 2003 
32. A.P.(DIR Series) Circular No.8 August 16, 2003 
33. A.P.(DIR Series) Circular No.12 August 20, 2003 
34. A.P.(DIR Series) Circular No.20 September 23,2003 
35. A.P.(DIR Series) Circular No.22 September 24, 2003 
36. A.P.(DIR Series) Circular No.26 October 3, 2003 

37. A.P.(DIR Series) Circular No.30      October 21, 2003 

38. A.P.(DIR Series) Circular No.32      October 28, 2003 

39. A.P.(DIR Series) Circular No.40       December 5, 2003 

40. A.P.(DIR Series) Circular No.61       January 31, 2004 

41. A.P.(DIR Series) Circular No.68       February 11, 2004 

42. A.P.(DIR Series) Circular No.73       February 20, 2004 

43. A.P.(DIR Series) Circular No.94       June 7, 2004 

44. A.P.(DIR Series) Circular No.96       June 15, 2004 

45. A.P.(DIR Series) Circular No.97       June 21, 2004 

46. A.P.(DIR Series) Circular No.9         September 1, 2004 

47. A.P.(DIR Series) Circular No.10       September 13, 2004 

48. A.P.(DIR Series) Circular No.25       November 1, 2004 

49. A,P. (DIR Series) Circular No. 21     January 10, 2006 

50. A.P. (DIR Series) Circular No. 31     April 21, 2006 

51. A.P. (DIR Series) Circular No. 32     April 21, 2006 

52 A.P. (DIR Series) Circular No. 15      November 30,2006 

53 A.P. (DIR Series) Circular No. 18      December 4, 2006 

54 A.P. (DIR Series) Circular No. 26      January 8,2007   

55 A.P. (DIR Series) Circular No. 33      February 28,2007 

56 A.P. (DIR Series) Circular No. 37          April 5,2007 

57 A .P. (DIR Series) Circular No. 13 October 6,  2007 

58 A. P. (DIR Series) Circular No.  49 June  3, 2008 

59 A. P (DIR Series) Circular No.   50 June 3, 2008 

60 A. P (DIR Series) Circular No.  4 August 4,2008 

61 A. P (DIR Series) Circular No.  6 August 13,2008 
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62 A. P (DIR Series) Circular No.  43 December 26,,2008 
63 A. P (DIR Series) Circular No.  51 February 13,,2009 

64 A. P (DIR Series) Circular No.  60 March 26,2009 
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